
HIGH  COURT  FOR  THE  STATE  OF  TELANGANA  :: HYDERABAD

TENDER  NOTIFICATION

ROC.No.  1325  /2025-CPS

Sealed  quotations  are invited  for  entering  into  Rate  Contract  for
ol

undertaking  the  work  of  laying  of  CAT6  cable  and  other  related  works  in  the

High  Court  and  at the  residences  of the  Hon'ble  Judges  along  with

necessary  casing  and  capping  (ISI  standards)  and  termination  at  both  ends

with  Information  Outlets  as stated  below.  The  rates  shall  be quoted  for  each

item  separately  which  shall  be inclusive  of  all  service  charges,  taxes  if  any

and  shall  be valid  for  one  year  from  the  date  of  agreement.

SPECIFICATIONS

SL.

No
DESCRIPTION QTY.

SUPPLY

INST  ALLATION

CHARGES

1 CAT  - 6 CABLE Per  Mtr. Per  Mtr.

2
CASING  AND  CAPPING  ISI
STANDARDS Per  Mtr. Per  Mtr.

3 RACK  DRESSING Per  Unit Per  Unit

4 JACK  PANEL  (24  PORT) Per  Unit Per  Unit

5 JACK  PANEL  TERMINATION Per  Unit Per  Unit

6 INFORMATION  OUTLETS Per  Unit Per  Unit

7 RJ  45  CONNECTORS Per  Unit Per  Unit

8 RJ45JACKS Per  Unit Per  Unit

g OPTICAL  FIBER  CABLE

( INDOOR  AND  OUTDOOR)

Per  Mtr Per  Mtr

10 FIBRE  SPLICING Per  Unit Per  Unit

11 WI-FI  ROUTER  (AX-1200) Each Each

12 Wi-Fi  EXTENDER Each Each

NOTE:  Bidders  are  requested  to  quote  for  all  brands  of  CAT-6  cable

and  information  outlets  in  their  own  interest.
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TERMS  AND  CONDITIONS

1. The bidder  should have Registered  Head Office  /  Branch Office at
Hyderabad  and  running  for  last  5 years  as  on  bid  calling  date.  Service  Tax

registration  certi'icate  should  be submitted.

2.  The  bidders  shall  quote  for  all  the  items  put  together  and  no piecemeal

quotations  are  accepted.

3. The Registrar  (Protocol) I/c. Registrar  (I.T) (H.C.) may at his discretion  ask
the  bidder  for  clarification  of  their  bids  inauding  price.

4. e eglS

accept  or  reject  any  or  all  the  quotations  without  assigning  any  reasons.

The  intending  bidders  shall  submit  their  sealed  quotations  to  the

undersigned  on  or  before  27-10-2025  (Monday)  during  the  office  hours,

duly  superscribing  the  sealed  cover  about  the  Tender  description.

REGISTRAR  (PROTOCOL)HYDERABAD


